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mlrodUCe a ProvideIld Fund Scheme 
for Seafarers; 

(b) if so, when the scheme is likely 
to he introduced; 

(c) the main features of the schemf'; 
and 

(d) how far this scheme will help 
the labourers1 

'1'b.e MiDlster of Transport (Shrl Raj 
llaUdar): (a) and (b). Yes, Sir. 
The Provident Fund Scheme for Sea-
farers has come into force with effect 
from the 1st July, 1964. Government 
Pl'OPOse to introduce legislation shortly 
providing a stautory basis for the 
scheme. 

(c) The main features CJf the scheme 
"re:-

(i) Provident Fund contributions 
at the rate of 6 per cent of 
tJh.e basic wages and leave pay 
are recovered both from ship-
owners and seamen. The rate 
of contribution will be en-
hanced to .8 per cent with 
effect from the 1st April, 1968. 

(ii) 'l'he collections are being made 
on a voluntary basis at pre-
sent, pending enactment of 
the proposed legislation. 

(d) It ili estlmated that about 50,000 
seimen wlli be benefited by the 
il'beme immediately. The employers' 
yearl, contribution is expected to be 
RB. 41,76,000/- till 31st March, 1968, 
and thereafter it will increase to 
lb. 55,68,000/-. This amount will be 
matched by an equal contribution by 
the getlmen themselves. 
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